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SHRI V- NARAYANASAMY: His 
contribution to the House is so much. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ): I share your concern, 
Mr. Narayanasamy. 

Havala rackets in Delhi and other 
metopttan cities 
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SHRIMATI RENUKA CHOWDHURY 

(Asdhra Pradesh): Somewhere, we have to be   

human  heing..   ('Interruptions) 

.   . (Interruptions) . .. 
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SHRI MENTAY PADMANABHAM 
(Andhra Pradesh): May I make a suggestion 
Madam? The Minister of Parlhi mentary 
Affairs is sitting here. Le hire confirm if and 
fet hini -ay something about it. This 
controversy in such a situation. . . 

 
There   is  no  controversy.     There   cannot 
be    any   controversy.. . . (Interruptions) . .  

SHRI MENTAY PADMANABHAM: We 

are very much grieved. Let the Min-i'tev of 

Parliamentary Affairs say something on it. 

The House tken adjourned at fifty-one 
minutes past  two of the clock. 

The House re-assembled at fifty-seven 
minutes past three of the ataek Mr. Cratrman   
in   the Chair. 

MR. CHAIRMAN: In view of the sad 
news of the passing away of 3hri Ap-pasaheb 
Kulkarni; I adjourn the House. We meet again 
tomorrow at  11.00 A.M. 

The House thea adjourned at 
fifty-seven minutes past three of the 
clock till eleven of tile clock on 
Tuesday, the 28th April,   1992. 

 

 

SHRI BHADRESWAR BURAGOHA1N 

(Asisam): That will fee better, 


